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371¢er / ORDER

PER S.S. GODARA, JM :

This assessee’s appeal for AY 2020-21 arises against the CIT
(Exemption), Pune’s order dated 31-01-2020 passed in case
No.ITBA/EXM/S/IEXM1/2019-2/1024517977(1) involving proceedings
under Section 12AA(1)(b)(ii) of the Income Tax Act, 1961, in short ‘the
Act’.

Heard both the parties. Case file perused.
2. It emerges at the outset that the assessee has filed its letter dated

26.08.2022 seeking to withdraw the instant appeal as follows:
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“Above referred appeal is scheduled for hearing on 30™ September,
2022. We are not pressing the ground raised in the same appeal, and
in view of the same we request you to kindly allow us to withdraw the
appeal.

Could you please consider our request of withdrawal. ”

3. The department is fair enough in not opposing to the assessee’s

foregoing withdrawal request. Ordered accordingly.

4.  This assessee’s appeal is dismissed as withdrawn in foregoing

terms.

Order pronounced in the Open Court on 30" September, 2022.
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